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pp1ication No 1898/86(T) (W.P.12904/81 ), 
Applicant: H.Subramaniarn 	Respondent: 

VA. 

Orders of Tribunal 

CHRK/PSM 

This is a transferred applicetion 

from the High Court of Karnataka. 

The acplicant is present in parson. 

Nobody appears for respondents. On peru—

sinq the records we find that the app1icat, 

whi was formerly workinc as 4eniior Store 

Keeper in Hotel Ahoke, Bangalore, which 
is e—UR4-4-f one ohain of hotels owned 
by Indian Tourism Development Corporation 

(ITJC), is aragrisvd with an order dated 

21.10.00 passed by the General Manager of 

the Hotel by which his s er'vices were ter—
minated (Annexuria H) as also with the order 

dated :.1981  by which his appoal against 

the first mentioned ordr was rejected by 

the Gen:;rwl Manager (Hotels), ITiJC, Nw Delhi. 
It is, thEerefole, clear that this application 
concerns service maters of a p:rson work—

mo under ITDC which is a Pub1Sector 
Undertaking. This institution1 so far not 

been notified und:r Ec. 14 ol"'the [—dmini—

strative Tribunals Act o  1U5. Therefore, 

jurisdiction 	er service matters in regard 

to ITDCnotwith this Tribunal. The 

applicant is4 therefore, heir to pursue with 
the Hich Court which has jurisdiction. 

We, therefore, direct the Registrar 

ti 	take steps to retrans far this a0plica— 
tien to the High Court of Karnataka for 

dispesal. 
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